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Sample Location Code 284 - From tube well of Kulwinder Singh Resident of Chak Alla Baksh, 
adjacent sugar mill near plantation area.

Sample Location Code 285 - From the tube well of Guru Baksh Singh Village Chak alla Baksh 
upstream of the unit premise away about 500 m   as reference sample Upstream
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Sample Location Code 286 - From the tube well  of Sh. Jasvir Singh Village Madinpur opposite 
gate of unit Near bagasse yard area 

 

Sample Location Code 287- From the bore well of residential house near Satish Kirana Store ward No 12 
Village Chak Alla Baksh 
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Sample Location Code 288 - From the bore well of adjacent sugar mill downstream of the sugar mill 

 

 

44


